Year.. ?—D 93 -Fanh

waenevani add iR

fa)
W 1. CHANDAN.. KLMAR. ., sonjdaughter/wite of BARARUIR...MAPAL
Dv > e D6 . years, belonging to ATEHAR. BLDHAN. . SAGHAPANA)
57" service and presently working as OFFI&HTTW?MT LFHRRHSFU

give herein below the details of the assets {immovable, movable, bank balance, etc.) of

wrd

\&V\q/ " fb myself, my spouse and dependants*:
,%/\lf),\q" A "
(Assets in joint name indicating the extent of joint ownership will also have to be
given)
Sr. Description Gaif | Spouse | Dependant-1 | Dependant-2 Dependant-3 |
No. T Name(8) Name Nama | __Etc. Name

(i) | Deposits In
Banks, Financial 5 LHKH

Institutions And
gon-Banklng SBT S el

Inancial
Companies Bvm
s P, | B By = i i PV A -
{ili} | Bonds, ! i
Debenturaes and |
Shares In — —
companies ==

(Iv) | Other financlal g
institutions, P
NSS, Postal it _
S e |10 LAk _ -,
! policies, etc

{v} | Motor Vehicles [PASSINK
detalls of _ 0 — ks e
: P{‘g@w

ki l ! )
make. €t¢) | o R ol FERRITS

(vi) | Jewellery (glve
details of

weight and : — S
value) N

{vil} | Other assets,
such as values — " —
of claims / -~
interests ! |

—

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books In the case of non listed
companles should be given.

* pDependant here mMeans a person substantially dependent on the income of the
employee,

C headon  umou




LM Moy

aisa have to be bndlcated_}“

[Note: Properties in joint ownership indicating the extent of joint ownership will

Sr. Deseription Self

Na.

" Dependant-1
Harhie

" Spouse
Name(S)

Dependant-2
NHama

Cependant-3
Etc. Name

{iy | Agricultural Land

- Location{s)

- Survey number(s)

| - Extent (Total
measurement) 1

~-Current market value |

FATRER
BAHADUR

MANDAL
5 QLOTHA

Non-Agricultural Land
- Locatien(s)

- Survey number(s)

. - Extent (Total

! measurement)
-Current market value

(i)

mMmADHUARIL

(ili) | Buildings (Commercial
and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measurément)

- Current market

value

Houses / Apartments,
etc,

- Lacatlon(s)

- Survey fdoor
number(s)

| - Extent {Total

[ measurement)

- Current market
value

(v}

Q. KATHA

P ADHUBMT

—

Others (such as
interest In property)

(v)

| -

-

(2)
institutions and government dues:-

[Note : Please glve separate details for each item)

1 glve herein below the details of my fiabilities / overdues to public financial

[ s I Deseription

Na.

Nome & address of Bank /
Financlal Institutions(s} /

Department (s}

Amount cutstanding as

-----------------

(a) | (i} Loans from Banks

{ii} Loans from financial
institutions

—

(iil) Government Dues:
{a) dues to departments
dealing with government
accommeodation

(b} dues to departments
dealing with supply of
L water

| (C) dues to departments
| dealing with supply of
electricity




(d) dues to departments [
dealing with telephones
(e} dues to departments
dealing with government
transport (including e
_alrcraft and helicopters)

1 (F} Other dues, If any

{b} (1) Income Tax including

surcharge [Also indicate

the assessment year upto

¢ which Income Tax Return FLO I PK 48 ?;l B

i flled. Glve also Permanent § ]
Account Number {(PAN)] - e
(i) Wealth Tax [Also
Indicate the assessment
year upto which Weaith
Tax return filed.] |
(I} Sales Tax [Only in
case of proprietary - =

_business] o h
{iv) Property Tax et ] —

C.  Personal Detail

GPF/CPF/PRAN No.  :- 110185345 & 49 |
Gender =[] ovP

Date of Birth - o |3 [0 V]9 [9 |6 | (ommmw

Ciass/Group = C

{AfB/C)
Cadre “  [BIHAR VIDHAN SABHA PA7NA |

{Full Name e.g. B.A.S.-Bihar Administrative Service,

B.5.5.- Bihar Secretarlat Service etc. )

Home Districk - l mMA DHUBﬁN__L ]

I hereby declare that the above details are true to the best of my
knowiledge and belief.

Signature C['anﬂﬁnlﬂum
Name of Employee: ﬁHﬂN:DﬂthUn?ﬁﬂ

pice: . PATRA.... oesignation: OF. ETCE . LATTENDAT (FARRA)
pate:,.0.6.2.02.-202 2 Department:..ﬁ.iHﬁﬂ...’ﬂJ’.Hﬂ&l..ﬁﬁ@'{ﬂ PATRNA
Note: Plaase sign each page of the declaration. Asset declaration form

must ba in A4 size white paper with computer typed (single side)
in prescribed format.

Chavdan Kumaz



